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pur): I beg to move :

That this House do extend the time
for the presentation of the Report of the
Select Committee on the Bill further to
amend the Income-tax Act, 1961, the
Wealth-tax Act, 1957 and the Gift-tax
Act, 1958 upto the last day of the first
week of the Budget Sesslon (1972).”

MR, SPEAKER : The guestion is :

“That this House do extend the
time for the presentation of the Report of
the Select Committee on the Bill further
to amend the Income-tax Act, 1961, the
Wealth-tax Act, 1957 and the Gift-tax
Act, 1958 upto the last day of the first
week of the Budget Session (1972),”

Ths motion was adopted.

10.15 bra,
PAYMENT OF GRATUITY BILL*

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K. KHADIL-
KAR) : 1 beg to move for leave to introduce
a Bill to provide for a scheme for the pamy-
ment of gratuity to ecmployees engaged in
factories, mines, plantations, shops or other
establishments and for matters connected
therewith or incidental thereto.

MR. SPEAKER : The question is :

““That leave be granted to introduce
a Bill to provide for a scheme for the
peyment of gratuity to employces engag-
ed in factories, mines, plantations, shops
or other establishments and for matters
connected  therewith or  incidental
thereto.”
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SHRI R. K. KHADILKAR : I introdyce
the Bill.¢
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